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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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DESIGN 
CORRIGENDUM  

 
The Registered Design No.300811 which has been erroneously published in the official Journal of India dated 14/12/2018, part 

ïII, at page 48366, column 2 in the name of ARC HOLDINGS, 104, AVENUE DU GÉNÉRAL  DE GAULLE, F -62510 

ARQUES, FRANCE Class 07-01, Date of Registration 28/12/2017, Titled as TUMBLE, Priority Number 004089894-0039, 

DATE 05/07/2017, COUNTRY EUIPO., should read as ARC HOLDINGS, 104, AVENUE DU GÉNÉRAL  DE GAULLE, F -

62510 ARQUES, FRANCE Class 07-01, Date of Registration 28/12/2017, Titled as TUMBLER, Priority Number 004089894-

0039, DATE 05/07/2017, COUNTRY EUIPO.  
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CANCELLATION PROCEEDINGS  

under Section 19 of the Designs Act, 2000 & 

under Rule 29(1) of Designs (Amendment) Rules, 2008 
 

(1) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension,  Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/064/2018) on 15/10/2018 for cancellation of registration of registered Design No. 210801 dated 13
th
 June 2007 

under class 23-01 titled as óWater Purifierô in the name of Neelkanth Inc., Plot No.3, Extension  HPSIDC, Industrial Area Buddi, Dt: 

Salon, H.P., an Indian company, India.ò 

 

(2) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension,  Part-1, New Delhi ï 110049, India & Corporate Office at 

E-6, 7 & 8, Sector 59, Noida, U.P. India has filed a petition (Petition No. Can/065/2018) on 15/10/2018 for cancellation of 

registration of registered Design No. 230614 dated 2
nd

 August 2010 under class 23-01 titled as óWater Purifierô in the name of Okaya 

Powr Ltd. , (A company incorporated under the Indian Companies Act, 1956) having its registered office at D-7, Udyog Nagar, 

Rohtak Road, New Delhi ï 110041, India.ò 

 
(3) 

 
ñKent RO Systems Ltd. having registered office at H-35, South Extension, Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/066/2018) on 15/10/2018 for cancellation of registration of registered Design No. 233068 dated 7
th
 December 2010 

under class 23-01 titled as óWater Purifierô in the name of A.N. Polymers Private Limited, A company incorporated in India under 

the Indian Companies Act, 1956 at A-54, Naraina Industrial Area, Phase-1, New  Delhi ï 110028, India.ò 

 

(4) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension, Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/067/2018) on 15/10/2018 for cancellation of registration of registered Design No. 281809 dated 28
th
 March 2016 

under class 23-01 titled as óWater Purifierô in the name of M/s. Blue Mount Appliances Pvt. Ltd., ( A company incorporated under 

the Indian Companies Act, 1956) having its office at B-96, Pushpanjali Enclave, Pitam Pura, Outer Ring Road, New Delhi ï 110034, 

an Indian company.ò 

 

(5) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension,  Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/068/2018) on 15/10/2018 for cancellation of registration of registered Design No. 288283 dated 3
rd
 November 

2016 under class 23-01 titled as óWater Purifier Cabinetô in the name of Swastik Industries, J-131, Sector-4, Bawana Industrial Area, 

Delhi ï 110039, India, an Indian partnership firm whose partners are Sh. Sarvan Kumar Jha, Smt. Pushpa Jhabak, Sh. Rohit Bansal, an 

Indian national of the above address.ò 

 

(6) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension, Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/069/2018) on 15/10/2018 for cancellation of registration of registered Design No. 290551 dated 2
nd

 February 2017 

under class 23-01 titled as óWater Purifierô in the name of Nab Sathiyanarayanan, of No.15, Sowbhagya Nagar ñAò Block, Civil 

Aerodrome Post, Coimbatore 641014, Tamil Nadu, India, Nationality : India.ò 

 

(7) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension, Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/070/2018) on 15/10/2018 for cancellation of registration of registered Design No. 298020 dated 3
rd
 November 

2016 under class 23-01 titled as óWater Purifier Cabinetô in the name of Mr. Rajat Bansal, H.No.99-100, Pocket ï A2, Sector-11, 

Rohini, New Delhi ï 110085, India.ò 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 299217  

 

 

CLASS 23-03 

GUANGDONG GEMAKE ELECTRIC APPL IANCE CO., 

LTD., 1-8 BUILDING, NO.168, DONGFU 3RD ROAD, 

DONGFENG TOWN, ZHONGSHAN CITY, 

GUANGDONG PROVINCE, P R CHINA.  

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  ELECTRIC WATER HEATER 

PRIORITY NA  

DESIGN NUMBER 299249  

 

 

CLASS 23-02 

PRINCE LIO NHEART, INC., 2421 WESTGATE ROAD, 

SANTA MARIA, CA  93455, UNITED STATES OF AMERICA. 

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  BATH TUB 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/603,533  10/05/2017 U.S.A. 
 

DESIGN 

NUMBER 
299282  

 

 

CLASS 05-06 

MSD WELLCOME TRUST HILLEMAN 

LABORATORIES PVT. LTD. D -15, GROUND 

FLOOR, JANGPURA EXTENSION, NEW 

DELHI -110014, INDIA. 

DATE OF 

REGISTRATION  
09/11/2017 

TITLE  POUCH 

PRIORITY NA  
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DESIGN 

NUMBER 
299327   

 

 

 

 

CLASS 12-08 

ISUZU MOTORS LIMITED, 6-

26-1, MINAMI -OI, 

SHINAGAWA -KU, TOKYO 

1408722, JAPAN. 

DATE OF 

REGISTRATI

ON 

10/11/2017 

TITLE  TRUCK 

PRIORITY  

PRIORIT

Y 

NUMBER 

DATE 
COUNTR

Y 

2017-

010163  

12/05/201

7 
JAPAN 

 

DESIGN 

NUMBER 
299329  

 

 

 

 

 

 

 

 
 

CLASS 12-08 

ISUZU MOTORS LIMITED, 6-26-1, MINAMI -

OI, SHINAGAWA -KU, TOKYO 1408722, 

JAPAN. 

DATE OF 

REGISTRATION  
10/11/2017 

TITLE  TRUCK 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2017-010165  12/05/2017 JAPAN 
 

DESIGN NUMBER 299352  
 

 

 

CLASS 06-03 

SUNIL GUPTA, C-236-237, BASNI II PHASE, MIA, 

BASNI, JODHPUR. 

DATE OF 

REGISTRATION  
10/11/2017 

TITLE  WOODEN BENCH 

PRIORITY NA  
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DESIGN NUMBER 299396  

 

 

CLASS 02-07 

1.NATIONAL INSTITUTE OF DESIGN, PALDI AHMEDABAD 

380007, GUJARAT. 2. GAURIKA SINGHAL, G -803, 

MAESTROS, 60/7 WANOWRIE, SALUNKE VIHAR ROAD, 

PUNE-40. 

DATE OF 

REGISTRATION  
14/11/2017 

TITLE  SAREE PLEATING TOOL 

PRIORITY NA  

DESIGN NUMBER 299404  

 

 

CLASS 09-01 

V.V.V. & SONS EDIBLE OILS LIMITED, 443,BAZAAR, VIRUDHUNAGAR - 626 

001, TAMIL NADU.  

DATE OF REGISTRATION  14/11/2017 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 299437  

 

 

CLASS 24-02 

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT 

NUMBER 110, INDUSTRIAL AND BUSINESS PARK, PHASE 1, 

CHANDIGARH -160002. (REGISTERED ADDRESS S 401, 2ND FLOOR, 

GREATER KAILASH PART II, NEW DELHI DISTRICT SOUTH 

DELHI, DELHI, INDIA 110048 )  

DATE OF REGISTRATION  14/11/2017 

TITLE  BLOOD PRESSURE MONITOR 

PRIORITY NA  
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DESIGN NUMBER 300581  

 

 

CLASS 15-03 

MILLTEC MACHINERY PRIVATE LIMITED, NO.  51-A, 1ST PHASE 

KIADB INDL AREA, BOMMASANDRA, BANGALORE -560099, STATE 

OF KARNATAKA, INDIA.  

DATE OF REGISTRATION  21/12/2017 

TITLE  RICE BRAN & TIPS SEPARATOR 

PRIORITY NA  

DESIGN NUMBER 300583  

 

 

CLASS 15-03 

MILLTEC MACHINERY PRIVATE LIMIT ED, NO. 51-A, 1ST PHASE KIADB 

INDL AREA, BOMMASANDRA, BANGALORE -560099, STATE OF 

KARNATAKA, INDIA.  

DATE OF REGISTRATION  21/12/2017 

TITLE  HORIZONTAL PERLER 

PRIORITY NA  

DESIGN NUMBER 300609  

 

 

CLASS 06-07 

LEE, SANG HO., (SAMIK PARK HILLS APT.) 102DONG 803HO, 

40,BIRYONG-RO 116BEON-GIL, HWADO -EUP, NAMYANGJU -SI, 

GYEONGGI -DO, 12161, REPUBLIC OF KOREA. 

DATE OF 

REGISTRATION  
22/12/2017 

TITLE  PREFABRICATED CANVAS FRAME 

PRIORITY NA  
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DESIGN NUMBER 300633  

 

 

CLASS 02-02 

SABYASACHI  COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR.SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  22/12/2017 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 300656  

 

 

CLASS 26-06 

IJS ELECTRONICS, W -25, OKHLA INDUSTRIAL 

AREA, PHASE-2, NEW DELHI -110020. 

DATE OF 

REGISTRATION  
23/12/2017 

TITLE  
LED LIGHT FOR POLICE AND 

FIRE DEPARTMENT VEHICLE 

PRIORITY NA  

DESIGN 

NUMBER 
300674  

 

 

CLASS 21-01 

M/S PLEASANT TIMES INDU STRIES, 1052 

SETH JAGAT BANDHU LANE, OLD JAIL 

ROAD, C-BLOCK RANJIT AVENUE, 

AMRITSAR, INDIA.  

DATE OF 

REGISTRATION  
26/12/2017 

TITLE  CRIBBAGE GAME BOARD 

PRIORITY NA  
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DESIGN NUMBER 300715  

 

 

CLASS 10-04 

TVS MOTOR COMPANY LIMITED, óJAYALAKSH MI ESTATESô, 29 (OLD NO. 8) 

HADDOWS ROAD, CHENNAI 600 006, TAMIL NADU, INDIA.  

DATE OF REGISTRATION  27/12/2017 

TITLE  SPEEDOMETER FOR A VEHICLE 

PRIORITY NA  

DESIGN NUMBER 307009  

 

 

CLASS 09-02 

TORCO OILS PRIVATE LIMITED, 454, BARHI INDUSTR IAL AREA, DISTT. -

SONEPAT, HARYANA -131101, (INDIA). 

DATE OF REGISTRATION  22/06/2018 

TITLE  CAN 

PRIORITY NA  

DESIGN NUMBER 304936  
 

 

 

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, PUNA 

BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT.  

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  



The Patent Office Journal No. 03/2019 Dated  18/01/2019                                    3111 

 

 

DESIGN NUMBER 304938  

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, PUNA 

BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT. 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 304940  

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, PUNA 

BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT. 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 304942  

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, PUNA 

BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 304944  

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, PUNA 

BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT. 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORI TY NA  

DESIGN NUMBER 304946  

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, PUNA 

BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT. 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 304948  

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, 

PUNA BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT. 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  



The Patent Office Journal No. 03/2019 Dated  18/01/2019                                    3113 

 

 

DESIGN NUMBER 304954  

 

 

CLASS 02-02 

DIPAKKUMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, PUNA 

BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT. 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 304956  

 

 

CLASS 02-02 

DIPAKK UMAR M KAJAVADARA, 254, SWAMINARAYAN NAGAR SOC -2, 

PUNA BOMBAY MARKET ROAD, SURAT - 395006, GUJARAT. 

DATE OF REGISTRATION  20/04/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 304962  

 

 

CLASS 08-09 

VIPIN.C.V., CHANASSERRY HOU SE, PIN 680551, THRISSUR 

DISTRICT, KERALA STATE.  

DATE OF REGISTRATION  20/04/2018 

TITLE  

METAL FITTINGS AND MOUNTINGS 

FOR DOORS, WINDOWS AND 

FURNITURE AND SIMILAR ARTICLES 

PRIORITY NA  
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DESIGN NUMBER 305083  

 

 

CLASS 26-02 

MR. T.V. PRADEEP, C/O. MR. T.K. SHYJIN, TECHZONE ENGINEERING, UNIT 

NO. 30, JAFFERBHOY INDUSTRY ESTATE, MAKWANA ROAD, MAROL NAKA, 

ANDHERI EAST, MUMBAI - 400059 INDIA. 

DATE OF REGISTRATION  25/04/2018 

TITLE  TORCHE 

PRIORITY NA  

DESIGN NUMBER 274367  

 

 

CLASS 13-03 

WBC IP PTY LIMITED, 28 MELLOR AVENUE, LOCKLEYS, 

SOUTH AUSTRALIA 5032, AUSTRALIA.  

DATE OF 

REGISTRATION  
11/08/2015 

TITLE  AN ELECTRICAL CONNECTOR UNIT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201510700  11/02/2015 AUSTRALIA 
 

DESIGN NUMBER 299498  
 

 

 

 

 

 

CLASS 23-02 

M/S. QUARTEX INDUSTRIES, SURVEY NO.341, 

HALVAD -MALIYA HIGHWAY, POST : JUNA 

DEVALIYA -363 330, TALUKA : HALVAD, DIST.: 

MORBI, GUJARAT STATE, INDIA.  

DATE OF 

REGISTRATION  
16/11/2017 

TITLE  KITCHEN SINK 

PRIORITY NA  
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DESIGN NUMBER 299555  

 

 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, 

PLOT NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR - 

3, ROHINI, DELHI 110085. 

DATE OF REGISTRATION  18/11/2017 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 299557  

 

 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, 

PLOT NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR - 

3, ROHINI, DELHI 110085. 

DATE OF 

REGISTRATION  
18/11/2017 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 299581  

 

 

CLASS 09-01 

POLYSET PLASTICS PVT. LTD., 901-906, 9TH FLOOR, I. B. PATEL ROAD, 

GOREGAON (E), MUMBAI - 400063, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  20/11/2017 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 299586  

 

 

CLASS 23-03 

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED, EQUINOX 

BUSINESS PARK, TOWER 3, 1ST FLOOR, EAST WING, LBS MARG, KURLA 

(WEST), MUMBAI - 400 070, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  20/11/2017 

TITLE  WATER HEATER 

PRIORITY NA  

DESIGN NUMBER 299587  

 

 

CLASS 08-06 

CHANDRAKANTBHAI RANCHODBHAI GAJIPARA, PLOT NO 

21/2, PATEL INDUSTRIAL AREA MAIN ROAD, OPPOSITE 

RIDDHI SIDDHI PARK, 80 FEET ROAD, KOTHARIA RAJKOT - 

360022, GUJARAT-(INDIA)  

DATE OF 

REGISTRATION  
21/11/2017 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 299589  

 

 

CLASS 15-05 

1.VAIBHAV BANGAR, A -1, 104, NIRMAN PARK, 

SANTOSHIMATA ROAD, KALYAN (W), 421301, 

MAHARASHTRA, INDIA.  2. SAMRUDDHA 

PARKAR, 22, GURUDEV SOCIETY, JIJAMATA 

MARG, THANE (E), 400603, MAHARASHTRA, 

INDIA.  

DATE OF 

REGISTRATION  
21/11/2017 

TITLE  
SOLAR PANEL CLEANING 

MACHINE 

PRIORITY NA  
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DESIGN NUMBER 299634  

 

 

CLASS 02-04 

GEOX S.P.A., VIA FELTRINA CENTRO 16, MONTEBELLUNA, 

FRAZIONE BIADENE (TREVISO), ITALY.  

DATE OF REGISTRATION  22/11/2017 

TITLE  SOLE FOR FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 299670  

 

 

CLASS 13-02 

LG CHEM, LTD., 128, YEOUI -DAERO, YEONGDEUNGPO-GU, SEOUL, 07336, 

REPUBLIC OF KOREA.  

DATE OF REGISTRATION  23/11/2017 

TITLE  BATTERY PACK 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2017-0044673  22/09/2017 REPUBLIC OF KOREA 
 

DESIGN 

NUMBER 
299674  

 

 

CLASS 12-11 

HERO CYCLES LIMITED, HERO NAGAR, G.T. 

ROAD, LUDHIANA - 141003 (PUNJAB), INDIA. 

DATE OF 

REGISTRATION  
23/11/2017 

TITLE  BICYCLE 

PRIORITY NA  
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DESIGN NUMBER 307317  

 

 

CLASS 15-02 

BITZER KUEHLMASCHINENBAU GMBH, 

ESCHENBRUENNLESTRASSE 15, 71065 SINDELFINGEN, GERMANY 

(DE). 

DATE OF REGISTRATION  03/07/2018 

TITLE  COMPRESSOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004691798-0001  02/02/2018 EUIPO 
 

DESIGN NUMBER 236174  

 

 

CLASS 26-03 

CROMPTON GREAVES LIMITED, AVANTHA HOUSE, 6TH FLOOR, DR ANNIE 

BESANT ROAD, WORLI, MUMBAI 400030, MAHARASHTRA INDIA.  

DATE OF REGISTRATION  18/04/2011 

TITLE  LIGHTING FIXTURE 

PRIORITY NA  

DESIGN NUMBER 299748  

 

 

CLASS 12-15 

SUMITOMO RUBBER INDUSTRIES LTD., 6 -9, WAKINOHAMA -CHO 3-

CHOME, CHUO -KU, KOBE -SHI, HYOGO 651-0072, JAPAN. 

DATE OF REGISTRATION  27/11/2017 

TITLE  TIRE FOR AUTOMOBILE 

PRIORITY NA  
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DESIGN NUMBER 299753  

 

 

CLASS 14-03 

MI NDLOGICX SINGAPORE PTE LIMITED, #05 -02, 

GRAND BUILDING, 17 PHILLIP STREET, 

SINGAPORE-048695. 

DATE OF 

REGISTRATION  
27/11/2017 

TITLE  
WIRELESS COMMUNICATION 

EQUIPMENT 

PRIORITY NA  

DESIGN NUMBER 299755  

 

 

CLASS 14-02 

MINDLOGICX SINGAPORE PTE  LIMITED #05 -02, GRAND BUILDING, 17 

PHILLIP STREET, SINGAPORE -048695. 

DATE OF REGISTRATION  27/11/2017 

TITLE  CASE FOR DATA PROCESSING EQUIPMENT 

PRIORITY NA  

DESIGN NUMBER 299783  

 

 

CLASS 04-02 

1.KIM, IL TAE, #A -704, 28, GWANCHOK-RO 251BEON-GIL, NONSAN-SI, 

CHUNGCHEONGNAM -DO 32974, REPUBLIC OF KOREA. 2. KIM, YEONG GIL, 

#A-704, 28, GWANCHOK-RO 251BEON-GIL, NONSAN-SI, CHUNGCHEONGNAM -

DO 32974, REPUBLIC OF KOREA. 

DATE OF REGISTRATION  28/11/2017 

TITLE  TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2017-0041971  07/09/2017 REPUBLIC OF KOREA 
 



The Patent Office Journal No. 03/2019 Dated  18/01/2019                                    3120 

 

 

DESIGN NUMBER 299799  

 

 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY 

SQUARE, PLOT NO. 10, MANGLAM PLACE, DISTRICT 

CENTRE, SECTOR - 3, ROHINI, DELHI 110085. 

DATE OF 

REGISTRATION  
28/11/2017 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 299837  

 

 

CLASS 12-11 

KONGU ENGINEERING COLLEGE, PERUNDURAI, ERODE -638060, 

TAMILNADU, INDIA.  

DATE OF REGISTRATION  29/11/2017 

TITLE  
CHAINLESS BICYCLE WITH KINEMATIC 

LINKS 

PRIORITY NA  

DESIGN NUMBER 299961  

 

 

CLASS 12-08 

AUTOMOBILI LAMBORGHINI S.P.A., VIA MODENA 

12, 40019 SANTôAGATA BOLOGNESE (BOLOGNA), 

ITALY.  

DATE OF 

REGISTRATION  
04/12/2017 

TITLE  VEHICLE 

PRIORITY NA  
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DESIGN NUMBER 299974  

 

 

CLASS 06-05 

FEATHERLITE OFFICE SYSTEMS (P) LTD., NO.16/A, MILLERS 

TANK BUND ROAD, BEHIND AMBEDKAR BHAWAN, 

VASANTHNAGAR, BANGALORE - 560052, KARNATAKA, INDIA.  

DATE OF 

REGISTRATION  
04/12/2017 

TITLE  SET OF COMPOSITE FURNITURE 

PRIORITY NA  

DESIGN NUMBER 299992  

 

 

CLASS 09-05 

M/S. FASRO INDUSTRY, UNIT NO.-003, ANANTH MHATRE CHAWL, BACK 

SIDE OF HANUMAN MANIDIR, TALVALI VILLAGE, GHANSOLI, NAVI 

MUMBAI -400701. PARTNERS ARE SEEMA A. JAIN AND PAHALAJ A. LOKWANI 

(BOTH ARE INDIAN NATIONAL)  

DATE OF REGISTRATION  04/12/2017 

TITLE  TUBE FOR PACKAGING 

PRIORITY NA  

DESIGN 

NUMBER 
299998  

 

 

CLASS 07-04 

DILIPBHAI P. MANDALIYA, 8 - B, NATIONAL 

HIGHWAY, HUDKO CHOWKDI, KOTHARIYA 

MAIN ROAD, RAJKOT - 2, GUJARAT - INDIA.  

DATE OF 

REGISTRATION  
04/12/2017 

TITLE  VEGETABLE CUTTER 

PRIORITY NA  


